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which provide employment to large 
number   of   persons, 

(b) For import of PET bottles waste 
there are no restrictions and as such, no 
trade agreement is required. 

Monitoring Cell to watch availability of 
fertilizers 

1326. SHRI AJIT P. K. JOGI; Will the 
Minister of CHEMICALS AND 
FERTILISERS be pleased to refer to 
answer to Unstarred Question 1373 given 
in the Rajya Sabha on 4th August, 1994 
and to state: 

(a) whether some of the State Go-
vernments have made any representation 
regarding the non-availability <tf 
fertilisers; 

(b) if so, the quota of supply to each 
State during 1993-94 and 1994-95; and 

(c) the total demand of each State and 
to what extent the demand has been 
fulfilled? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CHEMICALS 
AND FERTILISERS (SHRI 
EDUARDO FALEIRO): (a) At present 
only urea is under statutory price and 
movement controls. Some of the State 
Government have, on occasions 
represented against tempo_ rary and 
localised shortages of Urea wtueh have 
been made good, 

(b) and (c) A statement giving the 
season-wise assessed demand of States as 
refected in the allocations made under the 
Essential Commodities Act (EGA), 
availability and sales of Urea during 
1993-94 and 1994-95 is in the Ahnexure, 
(See Appendix 172 (AnnexujuK No. 31). 

 

 

High price of Amlogard 

1328. SHRI JAGIR SINGH DARD: 
Will the Minister of CHEMICALS AND     
FERTILIZERS be pleased to 
state: 

(a) whether it is a fact that Amlo-gard, 
a brand of Pfizer for anti-hypertension, is 
being sold at very high price; 

(b) if so, what is the name of drug on 
which the medicine is based, and what is 
the price of each strength; 

(c) whether it is a fact that his drug is 
exempt from price control; 

(d) if so, what are the details of break-
up of pric© as provided by the Company 
under the Drug Price Control Order, 
1987; 

(e) whether any other Company is 
marketing formulations based on this 


